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OFFICE OF DIRECTOR OF EUDCATION
GOVT. OF NCT OF DELHI
OLD SECRETARIAT, DELHI-110054

No/PS/DE/2020/ |( o ORDER Dated :-10.09.2020

SUBJECT : DISCONTINUING THE PROVISION OF RE-EMPLOYMENT IN R/O TEACHERS/VICE
PRINCIPALS/PRINCIPALS '
Whereas the system for Re-employment of Teachers was notified and later extended to
Vice Principals and Principals in view of the i:am_e‘:-nﬁmberk of vacancles which existed at that

time in the Directorate of Education.

And Whereas the Department has recently been able to fill a large number of vacant
posts through Direct Recruitments. : i

As such the system of Re-Employment of ffé=ach’er5/\e'i’ce Principals/Principals is no
longer required.

Now, therefore, the provision of Re-Employment of Teachers/Vice Principals/Principals
ts discontinued with immediate effect. Accordingly, all types of Re-employment granted for the
iessinn 2020-21 1n govt. and govt. aided schoaols shall cease to be in force with i : ediate effect

and no re-employment shall be granted to the Teachers/Vice Principals/pfincipals in govt. and

govi. sided schools, henceforth,

PRAKASH RAl
DIRECTOR (EDUCATION}
Heads of All Govt./Alded Schogls (for Immediate compllance)
Copy to:-
1. PS 1o Minlster of Education, GNCTD »
2. SO to Chief Secretary, GNCTD )
3PS 1o Prin. Secretary (Education), GNCTD \
4 Al ADEs/DDEs for compliance x\
5 DDE Admn (8t HQs)
6. 0OSI1T 1o put on Deptt's website
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UDIT PRAKASH RA|

DIRECTOR (EDUCATION)



